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tion. Ifyou like, you can come to the front.
But you can be heard from any- where. In any
case, it is very quiet now.

THE DEPUTY CHAIRMAN: I hope, now

we will work in peace.

SHRI A.K. ANTONY: I walked out and
then walked in.

THE DEPUTY CHAIRMAN: Agreed.
You can start. (Interruptions) No more
disturbance please. {Interruptions) Dr. Abrar
Ahmed Khan, I have identified Mr. Antony
Please take your seat. No vyavastha. Mr.
Antony please.

SPECIAL MENTIONS

Evacuation of Indians stranded in Kuwait

SHRI A. K. ANTHONY (Kerala): Madam
Deputy Chairman it has been officially
announced yesterday that 15,000 Indians are
allowed to return from Kuwait. It has also
been stated that they are on their way to
Amman. Earlier, the Government was saying
that all the Indians in Kuwait were safe and
that there was no need to get panicky. But
now, the Government itself admits that
15,000 Indians have already expressed their
willingness to leave Kuwait and that the Iraqi
Government has agreed to evacuate them.

My request is that we should send a
Parliamentary delegation to Amman to study
the situation there and oversee the
arrangements for their evacuation. The
Government of India must establish a refugee
camp at Amman and, If it is possible, the
Parliamentary delegation should wvisit the
other Gulf countries also.

The second thing is, the Government of
India should request the Iraqi Go-vernment to
allow the Indians to send letters through the
Indian Embassy, because their relations, their
family members, are spending sleepless
nights and they are anxious to know the latest
condition there. Therefore, the Iraqi
Go-
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vernment should be approached to permit our
people to send letters through the Indian
Embassy. This is my another demand.

Thirdly, the Government should also issue
daily statements about the latest situation
there to allay the anxiety of their family
members and other relations.

As 1 said, it is now admitted that thousands
of people are returing from Kuwait. Already,
15,000 Indians are on their way. When these
people are returning, it is going to be a
problem in the respective States. As far as
Kerala is concerned—the majority of the ex-
patriates is from Kerala—nearly 1,70,000
Keralites are there—it will have an impact on
our economy. They are mainly depending on
Gulf money, Therefore, it is high time that the
Government of India prepares a rehabilitation
scheme for these Gulf returnees. The Govern-
ment of India should act quickly and it should
clear all the pending proposals of the Kerala

Government in regard to rehabilitation
projects.

In the end, I would once again request the
overnment of India to immediately send a
Parliamentary delegation to Amman first and
then to the other Gulf countries to study the
latest situation there, to allay the anxiety of
their relations and friends here. Thank
you.

THE DEPUTY CHAIRMAN: Dr.
Aborar Ahmed Khan, you were very much
agitated yesterday over this issue. I will allow
you now. This is the right forum and I will

allow you. You can say  whatever you
want to.
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THE DEPUTY CHAIRMAN: Yes Mr.

johan Fernandas.

SHRI KAPIL VERMA (Uttar Pradesh):
Madam, we want to associate with this.

THE DEPUTY CHAIRMAN: The whole
House; associates. It is a serious situation. He
has come to me in the morning and showed

me some newspaper report. So, I hav,
allowed him.
ag &l famx qfi g g

glan zad fatag & 9wiw & o2
aw g3 Tfma FwEF f5 oewd
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Reported deaths of about one hundred
Indian in Kuwait.

SHRI JOHN F. FERNANDES (Goa):
Madam, I am permitted on a similar Special
Mention. So, I will speak on that.

Madam, there are shocking reports tricking
out from the Gulf, 'specially from Kuwait
that hundreds of Indians settled in Kuwait are
being killed by the invading soldiers and that
their bodies are disposed of. I have a press
report, Madam, which said that among them,
there are at least 100 Goans who are the
victims of this alleged tragedy. We hope that
these are only the usual press reports. It is high
time that the Government of India uses the In-
ternational Red Cross to see that the expatriates
from Kuwait and other neighbouring
countries are evacuated not only by the airlines
and the Air Force but also by making use of
our Navy. There are also other shocking
reports, Madam, that the staff of our Missions
in Kuwait and the surrounding Gulf
countries are not very courteous and helpful
to these people who are crossing over to other
countries. So, [ would request the Govern-
ment to issue strict instructions that our
Foreign Missions behave properly with
these people. Not that we believe these
reports, but such reports create a fear
psychosis and panic among the people
here. I would, therefore, request the Press to
use restraint before publishing such un-
confirmed reports in future.

I fully support, Madam, the suggestion
given by my colleague, hon. Mr. A. K.
Antony. In view of what I have said here,
Specially the treatment of our Missions
abroad to our people, a Parliamentary
delegation should be sent to these countries .

THE DEPUTY CHAIRMAN; Yes Mr.
Baby. {Interruption) Let me have the sense of
the House because it is not a party matter, it is
not the concern of an individual, but it is the
concern of the country because our
countrymen, whether they are from Kerala or
Goa or anywhere
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they are Indians and we are concerned for
them. That is why I must allow everybody.

SHRI M. A. BABY (Kerala): Madam, as you
have also kindly permitted me yesterday to speak
on the subject, I do not want to repeat those
points. I would like to make only two
submissions. Firstly, I fully agree with my
colleague, Mr. John Fernandes that the
Representatives of | the people as well as the
media should I not behave in a way which would
create a fear psychosis, as has been mentioned by
him. Even in Kerala, a section of the Press
started sensationalising the issue. Therefore
sufficient restraint should be shown. This.is my
first point. We are all equally concerned. We
should be very much concerned over the
developments, because a very difficult situation,
a very complex situation, is developing over
there.

Secondly, in regard to the suggestion made
by Mr. Antony about Sending a Parliamentary
delegation, I neither jump at it and support the
suggestion. Nor do I say that this would not
serve any purpose. I think, the Government
should consider this suggestion. All aspects
should be taken into consideration to see
whether this would be helpful or not. If it v,
going to be helpful, I am not against it. At the
same time, if sufficient measures are taken by
the Government, we need not send a
Parliamentary delegation just for the sake of
it. This is all I wanted to say.
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